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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

CIVIL APPEAL  NO(S).  7837/2024

PEANENCE COMMERCIAL PRIVATE LIMITED & ANR.         Appellant(s)

                                VERSUS

MAMTA BINANI                                       Respondent(s)

(IA NO.240463/2024 – FOR APPROPRIATE ORDERS/DIRECTIONS) - MENTIONED
 
Date : 23-10-2024 This application was mentioned today.

CORAM : 
         HON'BLE MR. JUSTICE ABHAY S. OKA
         HON'BLE MR. JUSTICE AHSANUDDIN AMANULLAH
         HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

For Appellant(s)   Mr. Rahul Chitnis, Adv.
Ms. Priyambada Mishra, Adv.
Mr. Siddhant Marathe, Adv.
Mr. Sriram Krishna, AOR

                   
For Respondent(s)  Mr. Sandeep Bajaj, Adv. (Mentioned by)

Ms. Aakansha Nehra, Adv
Mr. Soayib Qureshi, AOR
Ms. Gunjan Nayyar, Adv.

                   
Mr. Anupam Singh, AOR

                   

          UPON being mentioned the Court made the following
                             O R D E R

IA NO.240463/2024 (FOR APPROPRIATE ORDERS/DIRECTIONS)

No orders.

(ASHISH KONDLE)                                 (AVGV RAMU)
COURT MASTER (SH)                            COURT MASTER (NSH)
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